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ORDER SHEET 

APPLICATION No. 

O.A. No. 290/00364/14 
Date of Order : 17/12/2015 

of 
Respondent( s) : 

Respondent ( s) : 

M~ Monika Tak, Counsel for applicant. 
Mr Aditya Singhi, Counsel for respondents. 

Counsel for applicant submits that she wants to 

withdraw the OA to which counsel for applicant has no 

objection. Accordingly, OA is dismissed as withdrawn. 
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[Meenakshi Hooja] 
Member (A) 


